General Insurance

Kotak Bharat Sookshma Udyam Suraksha
UIN: IRDAN152RP0004V01202021

Additional Covers (Add-ons) Wording

1. Loss Minimization Expenses

This Policy includes expenses for loss minimisation necessarily incurred by the Insured to prevent any
aggravation of an Insured Loss following a loss or damage at any Insured’s Premises specified in the
Schedule, including moving / shifting of property if this contributes to loss minimisation, subject to a limit
per loss as per schedule.

This Policy will also cover all expenses necessarily and reasonably incurred by or on behalf of the
Insured in extinguishing fire or in mitigating, containing or suppressing loss, destruction or damage by
any peril or eventuality hereby insured against occurring at or adjacent to or immediately threatening
the situation of any property insured by the Policy.

It is further agreed that the indemnity afforded by this clause shall include the cost of replenishing fire-
fighting appliance; and the cost of replacing, reinstating or repairing materials and equipment lost,
destroyed or damaged unless otherwise specifically insured.

Subject otherwise to the terms, conditions and exceptions/exclusions of the Policy.
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